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of notification No. G.S.R. 811 dated
the 11th July, 1839, making certain
further amendments to the Industrial
Disputes (Central) Rules, 1837,
{Placed im Library, See No LT-

The Minisier of Steel, Mines and
Fuel (Sardar Swaran Singh): Sir.
beg to lay on the Table, under sub.
section (6) of Section 8 of the Essen-
1 Commodities Act, 1955, a copy of
notification No. 8.0. 1041, dated the

E-—l

{Control) Order, 1056, [Placed in
Litvary, See No. LT-1457/39].

Omprvance PROMULGATID BY THE
Pepaipesr

The Deputy Minister of Defence

Article 123(2) {a) of the Constitution

[Placed in Library, See No. LT-

1458/80].

NotrricaTIoNs msumd UwpEr  CINEMA-
TOURAPK ACT
L

The Farliamenfary Soerelury te the
Minister of Information and Bread-
casting (Bhri A. C, Joshl): 8ir, I beg
to lay on the Table, on behalf of Dr
Keskar, under sub-section (3) of Sec
tion 8 of the Cinematograph Act, 1952,
a copy of each of the following noti-
fications making certsin further
amendments to the Cinematograph
{Censorship) Rules, 1958:

(1) GS.R Nos. 385 and 988 dated
the 16th May, 1839.

(2) G.8.R. No. 839 dated the 30th
May, 1958,

(3) G.SR. No 748 dated the 27th
June, 1959

[Placed in Library, See No. LT-
1450/59.1

TArIFr CoMmission REPoRT

The Minister of Commercs (Shri
Kanungo): Sir, I beg to lay on the
Table, under sub-iection (2) of Sec.
tion 16 of the Tariff Commission Act,
183}, a copy of each of the following
papers-

1) Report of the Tariff Commis-
sion on the determination of
fair ex-works price and falr
selling price of acetate yarn
produced by Sirsilk Limited.

(1i) Government Rasolution Ne.
28(105) TEX(D) /57 dated the
18th June, 1950. (Placed in
Library, See No. 1.7-1400/50).

Noriricarions oNoza  EsssnTial Com-
MoorTIES ACT

Shrl Kapunge: Sir, 1 beg % Jay on
the Table, under sub.esclion (8) of





